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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELHI

" 0.A. No. 1317/98

New Delhi this theS?szay of August 1998

Hon’ b1e Mr. Justice K.M. Agarwal, Chairman

Hon’ble Mr. R.K. Ahooja, Member (A)

Shri Mithan Lal S/o Late Shri Sh1v1a1
R/o H.No. 1783, Arya Basti, :
Koitla Mubarakpur

New Delhi-110 003.

(By Advocate: Shri Y.P. Anand)

-Versus-

1. . The Chief Secretary,

Govt. of NCT of Delhi

5 Shamnath Marg,
- Delhi-110 054,

ro

Govt. of NCT of Delhi.
5 Shamnath Marg,
Delhi-110 054.

Petitioner

The Principal & Secretary (Services),

3. The Principal & Secretary (P1ann1ng)

Govt.of NCT of Delhi,
5 Shamnath Marg,
Delhi.

4, The Commissioner (Transport)
5/9 Under Hill Road,
Delhi-110 006.

5. The Deputy Director General,
N.C.C.
Govt. of NC.T of Delhi,
- 01d Secretariat,
Delhi.

ORDER

Hon’ble Shri R.K. Ahooja, . Member (A)

Respondents

The applicant who is presently posted as Ahlmad,

‘Karkardooma  Court, Complex, Motor

-Accident

Tribunal (MACT) s aggrieved by the action

Claims

of the

Respondents 1in 1nit1at1ng a disciplinary enquiry.against

him, which a]]egedly has no basis resu1t1ng in denial of

dncrement and promot1on




) /
2. Wé have heard Shri Y.P.Anand, learned 2%1 el
for the app]icanp. fWe ~f1nd that the respondents have
issued two chargesheets agaihst the applicant in 1995 and
the enquiry o;ficer‘ was also appointed v1de order
Annekure 'F’ dated 22.11.1995. The sa1d enquiry has not
been comp]efed; Since the denial of service benefits_
claimed by the appﬂicanf is on account of the pending
enquiry against him, we cons1der it proper to dispose.of
this OA at the adm1ss1on stage itself by directing the
respondents to comp]ete the sa1d d1sc1p11na?;3w12h1n a
period of six months from the date of receipt of a copy
of this order. Needless to add that the applicant would
aTso cooperate. n  the completion of the enquiry
proceedings. He would be at liberty“to approach this
Tribuna] again, in accordance with the law, if he is not
satisfied ‘with the result. of the disciplinary

proceedings.
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